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Supply of Hydro Electricity 1'0 
Devgarh-Orissa 

2187. SHRI P. GA!"GADEB: 
the Minister of IRRIGA nON 
POWER be pleased to state: 

Will 
AND 

(3) whether Government propose to 
supply hydro-electricity to Devgarh in 
Orissa by the end of 1972 ; and 

(b) if so, whether the sanctioned 
scheme of extending the said electricity, 
from Bonai to Barkote and from Barkote 
to De\'garh will be implemented before the 
end of 1971 ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF IRRIGATION AND 
POWER (SHRI B. N.KUREEL) : (a) Yes, 
Sir. 

(b) The 33 KV transmission line from 
Bonai to Barkote and fwm Barkote to 
Devgarh is expected to be commissioned 
by the end of 1971. 

Supply of Cheaper Power to Aluminum 
Corporation of Birlas from 

Rihand Dam 

2lblJ. SIIRI S. M. BANERJEE: Will 
the Minister of IRRIGATION AND 
POWER be ple~sed to state: 

(8) whether the power supplied to 
Aluminium Corroration of Birals from 
Rihord Dam is cheaper than the [('wer 
sUf'r,ied to the peu,ants and smr,1I unil~ 
in Ihat area; 

(h) if so, whether any agreement was 
c~;~cu\(:d wilh Sirlas for 25 Years; 

(e) "I'eher nS[I reslilt of this agrec. 
Il.el t (;()\CII,Ii:<:r,1 have :;\,fl"ercu healY 
1::al~cIHI loss; ami 

Cd) if so, the reaction of Government 
thereto ? 

THE DEPUTY MINISTER IN THE 
MI>nSTRY OF IRRIGATION AND 
POWER (SHRI B. N, KUREEL) : (a) Yes, 
Sir. 

(b) An agreement exists between the 
U, p, Go',ernm:!nt and the Hindustr.n 
Aluminium Corporation Ltd. for supply 
of power \0 the latter, from Rihand Hydro 
Electric Project. The period of agree-
ment is 2S years, but the rate is firm for 1\ 

reriod of Hi years frol11 tbe commence-
m~nt of SllJJrly. Ther~afler, the rale could 
bc, revised and enhnnced subject to the 
condition that the enhancerrent does not 
exceed 10% of the specified rate, 

(c) and (d), There is no indication of 
the Government having suffered heavy 
financial loss on account of this agree-
ment. 

Appendix U-A Examination qualified 
Clerks Grade 11 

2189. SHRI MANORANJAN HAZRA : 
Will the Mini,ter of RAILWAYS be 
pleased to stote the total number of Clerks 
Grade II in the ACCOllnlg Dcrartll1ent on 
each ZO:lnl Rn,h':,y WilD ~,r,; /\rrendix 
[[-!\ Ex,.m!!:uti(;;] quallfieu and unqunllfied 
scrarately ? 

THE MINISTER OF RAILWAYS 
(SHRI HANUMANTHAIYA): Informa-
tion is being collected and will be laid On 
the Table of the Sabha). 

Irregular Provision of Clerks Grad2-1 
Foreign Traffic Accounts Office, Delhi 

(Western Railway) 

2190. SHRI MAl"ORANJAN HAZRA : 
Will the Minister of RA1LWr\YS I'c 
pleased to state: 

(n) whethcr the former Railw,] y 
Minisler received (l 

the HHh October, 
procedure followed 

representat iOIl dated 
19~0 rc!'arding the 
for promotion rever. 
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sion of Clerks Grade-l in the Accounts 
Department of the Western Railway and 
also the irregular reversion of certain 
officiating Clerks Grade-I in the Foreign 
Traffic Accounts Office, Western Railway, 
Delhi; and 

(b) if so, the decision taken in the 
matter? 

THIi MINISTER OF RAILWAYS 
(SHRI HANUMANTHAIYA): (a) Yes. 

(b) The matter is under consideration. 

Corporation to MDnufacturc Wheels 
Axles and Steel Tyres for Railways 

2191. SI-:IRI C. JANARDHA NAN: 
Will the Minister of RAILWAYS be 
pleased to state: 

(a) whether Government prorose to 
set up an autonomous Corporation to 
manufacture wheels, axles, and steel tyres 
for the Railways; and 

(b) if so, when the Corporation is 
likely to be set up ? 

THE MINISTER OF RAILWAYS 
(SHRI HANUMANTHAIYA): (a) A 
proposal for setting up a wheel and Axle 
plant as a Departmental Unit or in the 
Public Sector is under consideration, 

(b) Does not arise at this stage. 
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Construction of Sris;li lam Hydro Electric 
Project Andhra Pr3desh 

21lJ3. SHRI p, VENKATASUBBAIAH : 
Will the Minister of lRRIGA1l0N AND 
POWER be pleased to state: 

(n) the progrc~s madc so fat' w it II 
regard (0 the construction of 
Srisnilalll Hydro Flectrie Project ill i\ndhra 
Pradesh; 




